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(b) whether it is also a fact that Railways have overcome earlier funds crunch for
executing such projects and have sanctioned an enhanced amount of * 18,200 crore in
2015 against ¥ 4025 crore last year, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAY'S (SHRI MANOJ
SINHA): (a) Out of the 77 doubling/tripling projects that have been included in the
Railway Budget 2015-16, 21 projects covering a length of 1504 Kms at a cost of ¥ 15,116

crore have been approved.

(b) Ministry of Railways has signed an MoU with LIC for a loan of ¥1,50,000
crores to be received over a period of five years, for funding the new capacity enhancement
projects and ongoing remunerative projects. First tranche of ¥ 2,000 crores has been
received. In addition, allocation for these projects has also been increased substantially
from Gross Budgetary Support received from Finance Ministry in the current financial

year.
Railway line from Unchahar to Shahganj
+1585. DR. SANJAY SINH: Will the Minister of RAILWAYS be pleased to state:

(a) whether Railways have completed the process of laying of railway line from

Unchahar to Shahganj via Amethi-Sultanpur railway line;
(b) if so, the details thercof and the route ascertained for this segment;
(c) the details of budget sanctioned for this purpose; and

(d) the quantum of amount, out of sanctioned budget, that has been released
so far and action plan formulated to complete this task along with the time-limit fixed
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAY'S (SHRI MANOJ
SINHA): (a) to (d) On Unchahar-Amethi-Sultanpur-Shahganj sections, works for
construction of 66 km new line between Unchahar-Amethi has been sanctioned at a cost
of ¥ 966 crore. Further, Amethi-Sultanpur (29 km) and Sultanpur-Kadipur (39 km) new
lines have also been taken up as a part of Utretia-Zafrabad Doubling project. Cost of
Utretia-Zafrabad along with linked parts is ¥ 1115.47 crores. Expenditure incurred as on
31.03.15 on Unchahar-Amethi and Uttretia-Zafrabad Doubling projects is approximately
%416 crores. An allotment of ¥ 370 crores has been made for Financial Year 2015-16 for
undertaking these projects.

TOriginal notice of the question was received in Hindi.
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For Unchahar-Amethi-Sultanpur-Kadipur sections, land plans have been submitted
to the State Government for taking up land acquisition. Time lines for their completion can
only be fixed after complete handing over of land by the State Government. Construction

of new line between Kadipur and Shahganj has not been sanctioned.
Corruption in PSUs under Railways

1586. SHRI RAVI PRAKASH VERMA: Will the Minister of RAILWAYS to be

pleased to state:

(@) whether Railways are aware of the fact that mass scale corruption is prevailing
in the PSUs under the Ministry of Railways, preventing them from generating revenue

and to pay dividend to the Railways, if so, the facts thereof;

(b) whether Railways have instructed the PSUs under them to ensure transparency

and best practices in the tendering and contract process, if so, the details thereof; and

(c) the steps taken by Government to make PSUs profit making institutions so as

to get the maximum dividends from them?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI MANOJ
SINHA): (a) Railway has robust systems to check, prevent and act against instances of
possible corruption in the Public Sector Undertakings (PSUs) under Ministry of Railways.
Chief Vigilance Officer of each PSU is assigned the task of Vigilance. As and when a
case of corruption comes to the notice of the Management, the same is investigated as
per the standing instructions of the Government/Central Vigilance Commission (CVC).
Many of the PSUs are generating substantial revenue and paying healthy dividends to the

Railways.

(b) There are standing instructions on ensuring transparency and best practices
in the tendering and contract process. To ensure transparency, open tender are published
on the official website of the respected PSUs and also on the Central Public Procurement

web portal.

(¢) PSUs under the administrative control of Ministrty of Railways have to
sign an MoU every year with the Ministry, wherein targets for various parameters like
Sales Turnover, Profit after Tax, Gross Operating Margin, Capital Expenditure, physical
targets etc. are assigned to the PSU for the coming financial year. After the end of the
financial year, the performance of the PSU is evaluated and accordingly grading assigned.
This exercise is an endeavour to make the PSU a profit making institution and to give

maximum possible dividend to the Government. PSUs were directed to exceed turnover,



